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Name of the Company

Satish Chandra Lakhotia & Ors.-Versus-A-One Assoctation of Alliance Club
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ORDER
Ld. Counsel for the petitioners and the respondent nos.

2, 3 and 4 are present.

Ld. Counsel for the petitioners has submitted written

submissions. Ld. Counsel for the respondents submitted that




during the course of the day the written submissions will be
filed.

Posted for hearing on 07/02/2018.

(Jinan KR
Member (J)




